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Manual > Communication Between Taxpayers

“Communication between Taxpayers” functionality facilitates taxpayer to communicate with counterparty
and request for an action on the document reported/ uploaded by him/her or by counterparty through GST Portal.
To utilize this facility:
« Taxpayer needs to log into the GST portal and navigate to Services > User Services > Communication Between
Taxpayers option.
« Taxpayer can perform the following tasks:
= Taxpayer can send new notification to a Supplier or a Recipient.
= Taxpayer can send return filling reminder to his/her supplier (not to Recipient)
= Taxpayer can read and reply to the notifications received.
= Taxpayer can directly upload the GSTR 1 document if not submitted and filed already.
= Taxpayer can view notifications sent and reply received for the sent notifications.
¢ An Email and SMS intimation will be sent to counterparty on registered email address and mobile number.
» Taxpayer will get an alert for the unread notifications, if any.

To communicate with a Supplier or a Recipient, perform the following steps:
Note: Communication Between Taxpayers option is not available to persons registered as TDS, TCS and NRTP. Such

registered persons have not been provided the link — ‘Communication Between Taxpayers’ under the Services tab.

1. Access the www.gst.gov.in URL. The GST Home page is displayed. Login to the portal with valid credentials. Dashboard

page is displayed. Click Services > User Services > Communication Between Taxpayers option.

Lhcalard Lis 1 e 1éreaksnils = Srarh lieprps = Hodp satd Limprorp o hiahinz [ T T P ] Lkl
Hisliste o it i Ty 1 ol T LYEYT I G [ [Fegl =" o LR E R ) R PR AT ik At Ll
My Sl AL s Hy Srods=lines
vhem/Tonriass CarHicabes whaw Fok cz= and Ordars
e MY hoiarn st Sl fE A Serend! Wil coade
It idsy Lisk Caoms Lnt
rrcdback Har wsh Lemer o Lndetakng (oL
ik My Sirariil=il 10T Tierw e 55T Fraclilioesr IEETR
Ergoce ¢ Disangsgs JET Pocdtoner IGETH] [TCO Feraiag ior ooken
(R R T HERHES B TR e i e PR Vil I 1TSS R H TR T R B R ] B
SeapsvasE

2. COMMUNICATION BETWEEN TAXPAYERS page is displayed. From here, you can click any of the four tabs provided at the
left-hand side of the page.

a. Inbox (Notification & Reply Received): It shows any new notification received or reply received from a Supplier or a
Recipient. A supplier or a Recipient can then take an action on the received notification.

b. + Compose: It allows you to write and send a new noatification to a Supplier or a Recipient.

c. Outbox (Notification & Reply Sent): It shows any new notification sent or reply sent to a Supplier or a Recipient.

d. Download CSV Template: It allows you to download CSV template through which you can upload the notifications at one go.
(This functionality will be released shortly).
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3.1 Send and View Notification to a Supplier or a Recipient

3.2 View Reply in Inbox and Take Action for Notification received from a Supplier or a Recipient

3.3 Upload the missing document directly to Form GSTR-1

3.4 View Reply received from a Supplier or a Recipient for the Notification sent

Click the hyperlink above to know more about them.

3.1 Send and View notification sent to a Supplier or a Recipient

If a taxpayer needs to send a new notification to a Supplier or a Recipient, he/she can use the Compose option for this.

3.1.1. Click the +Compose tab to send a new notification to a Supplier or a Recipient.
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3.1.2 Send New Notification page is displayed. From the Notification To drop-down list, select the Supplier option in case you

want to send notification to a Supplier else select the Recipient option in the Notification To drop-down list.

https://tutorial.gst.gov.in/userguide/returns/Manual_communication.htm

2/55



9/24/26, 12:06 PM WWW.taxguru.iRanual

Manual Click here to see this page in full context
CATRHAPREC AN HE IRTT M TAKFAYI R
-:"Ll.-l:': _
TR T IR
SLEC PER A e Eriehe i
Hefitleatlon To® Naptme i * Ivdlcabes Mandatory Flzide
L AT
Supplier G5TIN® TradesLagal
Ty " MHamp
o
[ e .
feple 20 S ligead
FRHE 0 £ | e 1
st lnes Chy
TemElohe
[REFIMIEI FOR FILING -
Cracument Detalls
Bt A [N RTTTR | I i inl LRI | [HETERTTITR | Flan: ¢
Feaiingd [aT] ] munsher dare hl aluppl
HER TE b [[HAS TF - e e R E | da o
Reciplant | |
Remarks®
*Fex 200 charackers
Mides A mined w05 el el o sl e sl in EEH PR TS B B LR R H B e TR T EE [T EEEE T RYSH T PRI o
EE

3.1.3 In the Supplier GSTIN field, enter the GSTIN of the supplier to whom notification has to be sent. Once the GSTIN is
entered, Trade/Legal Name field will be auto populated with details.
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3.1.4 In the Subject field, enter the subject of the notification you want to send.

Note: Maximum length of the subject can be up to 50 characters.
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3.1.5 Click the REMINDER FOR FILING option to send a reminder to the Supplier.

Note:

« This functionality is optional. You can send a notification without adding a reminder as well.

« This functionality is applicable if the notification is being sent to a Supplier by a Recipient. It is not available if the
notification is being sent to a Recipient by a Supplier.
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3.1.6 In the Financial Year, Return Period and Form Type drop-down, select the required data.

Note: Options available in drop-down list in Form Type are GSTR-1 and GSTR-3B.
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3.1.7 Click the Plus icon under Add Record field to add the details.
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3.1.7 (a) Adding document details Manually:
3.1.7 (b) Adding document details through CSV template:

3.1.7 (a) Adding document details Manually:

3.1.7 (a1) In the Document Details section, select the Action Required by a Supplier or a Recipient from the drop-down list and

enter the required details manually.
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Note 1: Description of the options available in drop-down list is given below.
= File Missing Document — Taxpayer (Recipient) informs the Supplier to upload the missing documents
= Rejected-Amendment Required — Taxpayer (Recipient) informs counterparty to amend the document (Invoice, Credit
note, Debit note)
= Rejected-Wrongly sent to me — Taxpayer (Recipient) informs the counterparty that supply mentioned in the document is

wrongly sent to him/her.
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= Others — Any other information as given in Remarks section.

Note 2:

* This functionality works item-level wise. For each document (Invoice/Credit Note/Debit Note), you need to add option from the

Action Required field.

« Fifty documents/records can be manually added or through CSV template for a particular notification. To add more than 50

documents/records, initiate a new notification.

A taxpayer can manually modify the notification by deleting some of the records and adding new records at their place. A
taxpayer can do these modifications before sending the notification to counterparty. No such modifications can be done once

the notification has been sent to counterparty.

+ Drop-down values of Action Required field will be different for Supplier and Recipient. In case the notification is sent to a
Recipient by a supplier, Drop-down values in Action Required field for a Recipient will be as shown in the screenshot below:
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Note 3: Description of the options available in drop-down list is given below for a Recipient taxpayer

= Payment not received- Taxpayer (Supplier) informs the counterparty that payment has not been received yet.

= Others — Any other information as detailed in Remarks section.

3.1.7 (a2) Click the Plus icon under Add Item field to add the document details.
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3.1.7 (a3) Save button will be displayed.

https://tutorial.gst.gov.in/userguide/returns/Manual_communication.htm

11/55



9/24/26, 12:06 PM

Manual

THEHTH]
[ g ]
Nep oy Meceheed?

R ]
TeottHz oo 3

REzxy Sam

Dawnigad 25
Terpdaie

WWW.taxguru.iRanual

Click here to see this page in full context

LM DA TICER HE T EER T ARFAYER S

MotEticatiom To™

EuBia i ® Indicstes Handstory Melds

Suppslive GRITH® 1IMARCDTE L FOED Trarka 1 eyal T
T SR Fatimn: .
Subject i I fer e Koo 2F by
Phx B0 charackys
REMINECR MOR FTLING - |
T in-mimal Fear | Helurm Prarmul | Fovrm Ty | bl s el
|
nin-iy ~ Ly » GaTR~. ™~ ﬂ
L o e - P el v g - R v o &
Fhxaunenl alaily
| Upkoad C5% |
Dorumant Dizcurnent Nlaca o8 [nwaloe § Hote RevErne Add
dale Value wuppty =EpplE A= iLem

By

R HO g ICFIG.00 EEREL | Frguler - = “

Hale[ %] Lamalile valea: Cenldeal Tae SiAane ) Las [H=H il ilsan

iz - b PR PFIH I

Beipienl
Mrmarks®

e T s He

| Updoad Attachneznt |

Mobei Aremalk and SRS wimakion shali e sent Do oouner-party on regstened =l podress and mobdlz romker.

3.1.7 (a4) Select the required rate option from the Rate drop-down list and enter the Taxable Value. Tax amount will be system

calculated based on Rate and Taxable Value provided.

Note: Multiple rows can be added in Rate table for one particular invoice.
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3.1.7 (ab) Click the SAVE Button to save the details. The details will be saved under Added Document Details sections.
Note: You can click the Edit/Delete button to Edit or Delete the added details in Added Document Details section. On click of
Edit button, you can add or delete the added Rate details. You can also click the Arrow button to view the Rate details.
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3.1.7 (b)_Adding document details through CSV template:

3.1.7 (b1) Click the Download CSV Template tab.
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3.1.7 (b2) The CSV Template is downloaded in excel format. Open the downloaded template.
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3.1.7 (b3) Save the excel sheet on your local machine and enter the details. Once you have entered the details, save the file.
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Note: The values entered should be same as given in the Ul.

Note: Date format while importing CSV file: The taxpayer has to use valid date format in the CSV file. The expected date format

is DD/MM/YYYY. Any other format used in CSV file will be shown as invalid format. Such records will be added to Error

document table and can be corrected by the taxpayer online.

Precision for Taxable value more than 12 digits in CSV file: When CSV is saved with large numbers using MS excel, it does not
hold precision since formatting is not saved. When the same file is re-opened, the precision is lost in CSV file itself even before
importing. So, while importing, taxpayer will have to format such columns as Text instead of scientific/general formatting which

is taken by default. However, the formatting will be lost again if the file is re-opened. This is the limitation with CSV files.

3.1.7 (b4). Click the Upload CSV button to upload the excel sheet.
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3.1.7 (b5) Awarning message “Do you want to upload the csv file?” will appear on the screen. Click the YES button to proceed.

https://tutorial.gst.gov.in/userguide/returns/Manual_communication.htm 20/55




9/24/26, 12:06 PM WWW.taxguru.iRanual

Dioshboard - oyl | - Meas and Updores

Dashiazard - SErkcas - LEer Bers] ot

& Hoaglih

Warning

CEIMMUIR DA LACER T TREE B A NEAYE

Vi g e B npdaian Diwe ey Tile

[[HHE
[ e L]
Ty e reead’

Motiticatlon To™ "irdizstes Handskony Fekds

LT (R L

SuppEler GSTIM® Trads fLeyal

Frrmm

AZAALTOE I FDEL CETH

ot [
M b e L
Py Sant)

sHilvjiect . -
fi Frimsing Cregkoe o bhe mnonksy of Kufp
rizx U s
Doienicad 28
Telate

RCMIKDECR FOR FILING - |

ILE-19 ~ | | Jum v | GEETReL O

vk o hpherd v S "
Texrunenl el
| Lipload C5% |

Acthon Droouamneit D et Da=suarmeist DacuieEnt Place «
requiesd kype wumEbEr dat= Walue oppd
obrers 2 W e | T R - ER R [
k
Falvlenl Dl aemend Palaily benload Excel
Al iz LR T | TR | Tl 130 il Plog sy ] 1
requrired 3 bype = mumdier = fade = walue < sppply =
e Hizzing [repidine J38AATO TnCTEnEn SOFE Tamib Ml
[RHCRTHIS &

Reclplent

ErmaAarks®

THER 0 ChArSIErs

| upload Attachinsent |

MOt A ik and Sers primcron Shall S il T e party on resteaed snsil aderess and mocels sk

3.1.7 (b6) A success message “CSV file uploaded successfully” will appear on the screen. Click the OK button.
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taxpayer can do these modifications before sending the notification to counterparty. No such modifications can be done once
the notification has been sent to counterparty.
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3.1.8 In the Recipient Remarks section, enter the remarks for the supplier.
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3.1.9 Click the Upload Attachment button to attach the file.
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3.1.10 Click the RESET button to change any value, otherwise Click the SEND button.
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3.1.11 A Success message “Your notification has been successfully sent to counterparty” is displayed. Click the OK button.
Note: On successful receipt of a new notification/reply, SMS and Email will be sent to receiver. Also, an alert will be given to
receiver on the GST portal.
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3.1.12 To see whether the notification has been sent to supplier, click the Outbox (Notification & Reply Sent) tab. Select the TO
RECIPIENT or TO SUPPLIER tab to view the notifications. List of notifications will be displayed showing the latest notification
on the top.
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3.1.13 Click the View link from the View Notification section to see the details of that notification.
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3.1.14 Click the BACK button to go back to main screen.
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3.2 View Reply in Inbox and Take Action on Notification received from a Supplier or a

Recipient

Once the notification is sent to a Supplier or a Recipient, the taxpayer receiving the notification can view and reply to the

received notification as per steps given below:

3.2.1 Login to the GST portal and navigate to Services > User Services > Communication Between Taxpayers option.
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3.2.2 Click the Inbox (Notification & Reply Received) tab to see the new notification received.
Note: A bell icon will be displaying the number of new notifications received.
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3.2.3 Under the Notification Received section, select whether you want to see the notification from a Supplier or a Recipient

and select the tab accordingly. All the notifications will be displayed with latest notification appearing in bold on the top.
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Note: You can search any record in any page of Inbox/Outbox using Search option as well. You can add any key/value from the g
options: Recipient GSTIN, Trade/Legal Name, Subject, Notification Number. GST portal will search the same key/value from all tt
pages in the Recipient GSTIN, Trade/Legal Name, Subject, Notification Number columns and show the matching record on the
screen. Any record that you are searching

will be searched across all the pages and not only on the current page.
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Note: If you will remove the key/value (searched content) from the Search box, GST portal will navigate back to the first page of

Inbox/Outbox and display all the records.
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3.2.4 Click the View link from the View Notification field to see the details of a particular notification.

https://tutorial.gst.gov.in/userguide/returns/Manual_communication.htm 35/55



9/24/26, 12:06 PM WWW.taxguru.iRanual

Manual Click here to see this page in full context
Dashhigwl  Saraioes  jireeSerddses  Commosioskineg Sebaee - TYaprpers wi Higiah
COMHUHICATION OETWEEN TAXPAYERS
Hotlcatlon Recelsed Sy SprHees
TR SLIFE TR
A J" TN i, L) 10 -
=nr TradesLegal Subped @ wotiMcation HotHlcacion Wl
H Hlaams -+ nmimhar * ak= = T ek W
'-"':':'.':'?:"""_"" F] YERRT LS rEssing Lvoice Tar the 202L30BE500 Ui 202D Lasal @
Hupdg o1t recrsih o July
L 1o e e A7 RETH Hisdne Trrasdre e fre Month ANFTATTRISTR DEIDEFIATET TG b L
lianpdina: o duly
o P [0 aa FLIESE H Y FLEL P Pl B 1 Fe
o Ll m AT T s e HENH RS Rie S | 1
AR LahRTH ihl AT RS TS1T4 IEIFTER 2021 132137 W
FNCIra aETH il NATAFITEIN {100 I S el B = | Wi
STCNTD AR INF I ONINFAEN s s et B e | ] alen
STEBED E3TH 0L ZRITASE et s e N R L ey
SFFRIN EETH s twirh Blamb dind s id s m 2OELRECLITEG LSS R Ee ] N e Wz
et P Rt | i T B |
SSrrnEn ha&ETH [T FAATEFTOARTINN (114 I e el B ] Wine
n 204 N Huecl o=
.

https://tutorial.gst.gov.in/userguide/returns/Manual_communication.htm 36/55



9/24/26, 12:06 PM WWW.taxguru.iRanual

Visw Mulificalion Received

kotiflcation From iy s Hutiflcation Humber”
Hesdpivnl 51T AR S A e Frade 1 eijal Mamas®
saridieaTia DA o Pt e | e Bl 1

S Wissrg etz For Ehie Borth of Jubs

Fomlnder For Flling

Finaniclal Return Fonm
Yoo Eerioid Type

RS R Faly FamlH-1

Dmienl Delails

AR LET TR LTy Ped 1 LEX T Y T 1 B imeenr

reruirsl [EES nenrilisr alals
ks Hisersg Docureni Irepuice JIARACD OFariAnn
Fliz Hissina Doacumenf Irasnilon o] Tl 137 1352020

e 3
MesapiEnl Henmarks iy Tryie fior Llre Pkl ol duly

MLETL Y TAKE ACTIN | Escy

raLe By B R Ry

e R i

Dorwnlond MotHlcatlom

TR Pl
e lim e e
SR Tarl Hadu

- ErE WHH Tamil fadu

Drovamlioszed Attacdineend

Note 1: Click the Download Notification button to download and see the CSV excel sheet shared by counterparty.

Note 2: Click the Download Attachment button to download and see the attachment shared by the counterparty.
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3.2.5 Click the REPLY/TAKE ACTION button to reply the notification.
Note: For one notification, reply can be sent only once.
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3.2.6 In the Document Details section, select the Action Taken by a Supplier or a Recipient from the drop-down list and enter

the required details.
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Note: Move the Scroll Bar to right to view the required option.
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Note 1: Description of the options available in drop-down list under Action Taken column is as given below.

= Missing Document-Filed — Taxpayer (Supplier) informs the Recipient that the missing document is now filed.

= Missing Document Uploaded — Taxpayer (Supplier) informs the Recipient that the missing document has been

uploaded.

= Document does not belong to me — Taxpayer (Supplier) informs the Recipient that this document does not

belong to him/her.

3.2.7 In the Supplier Remarks section, enter the remarks for a Supplier or a Recipient.

Note: Maximum length of the Supplier Remarks can be up to 200 characters.
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Note: Click the Upload Attachment button to upload the attachment to be shared to the counterparty.
Up to four files in JPEG or PDF format with maximum file size of 5 MB can be uploaded as supporting documents.

https://tutorial.gst.gov.in/userguide/returns/Manual_communication.htm

42/55



9/24/26, 12:06 PM WWW.taxguru.iRanual

Manual Click here to see this page in full context

Reply Hotificatyon

Matiflcatlon Eram’ R HetHiestion Nurber®
Ruripierl GH11HC £ AR T A 1 A Tracde Legasl Mome *
Molilicalivn Bale® [ES T TSR N TR
Subjet MEsing Invokce hor bhe Borch o Juke
Huimincher Far Filisg
Firsanaial Mulurn Firan
Yesdr Pkl Ty e
20Le- 19 Pt ) 33TR-L
ncikmenk Betafe
Rewerse diarge Wl GSTH-1 stafus GSTR-1 p=zricd Upload 1o
irrens GSTH-1
{LiH n -
e [+ | 1

4

Kecipienl Rerdsks® M sy Jrspesd for Uhe Foeplof July

Suppller Remarks - [reclan Alcady Flise

DiCe SEND

https://tutorial.gst.gov.in/userguide/returns/Manual_communication.htm

15358

ERIN

Daowanil ot Mudsibcation
Actlon taken
Sy 1 e unienl-rlivd b
izsng Document: Flled -

Dievsnknnd Attachmene

Ligihasd A1 L himeanl

BHokeiin snal arcd SME wbnsiuen stal e senb o counbsr-parsy on registessy sl adoress snd mobile nuirisen

43/55



9/24/26, 12:06 PM

Manual

Kephy Batlflcntbon

FMeslilealigay Eeam®

Reclplent CSTIH*

Metitication Date’

Rocinbenk
SEAAEC SOt Ty

ESETeoEl 12100

WWW.taxguru.iRanual

Click here to see this page in full context

Marificniicin Misnifire®

Trade/Legal Hames *

MOFISI0a5E40

ZSTH

Subqech

Fisaing telern T e Menrhenl iy

Remnander Fer Tiling

Tarm
Type

Fimeaneial
Year

Eelurn
Perled

i
=
=
—

20LE Lo HEL]

B el BT ails Download Motiilcatlon

Reserse chnrge View GETR- L stakes GHTM-1 perlnd Upkond En Acaton taken
iremg NI
T4 n L [t Lo T H MR H RN R ] Tol o
fic ' Missing Dooumene-Fled -

4

KeriphienT Bemacks® Prssany dinvics T D Bonh ol by

Dhoiennlnad Attaclinsent

§ i =
Saifailiccr Remarks e Sk |l

] O Comi i icatEan_ Tmsmnc

Bulesar won= s SR anlaonsfee whsl] beoseen b oerner=oe by o isgslen sl sl sehilies weil b e coenlisg

3.2.8 Click the SEND button.
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3.2.9 A Success message “Reply has been successfully sent” is displayed. On successful receipt of a new notification/reply,

SMS and Email will be sent to receiver. Also, an alert will be given to receiver on the GST portal.

Note: Notification will now disappear from the Notification Received section. It will now be displayed in Reply Sent section.
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3.2.10 To see whether the reply is being sent to recipient, click the Outbox (Notification & Reply Sent)

tab. Select the TO

RECIPIENT/ TO SUPPLIER tab. List of notifications will be displayed showing the latest notification on the top.

Note: You can search any record in any page of Inbox/Outbox using Search option as well. You can add any key/value from the g
options: Recipient GSTIN, Trade/Legal Name, Subject, Notification Number. GST portal will search the same key/value from all tt
pages in the Recipient GSTIN, Trade/Legal Name, Subject, Notification Number columns and show the matching record on the

screen. Any record that you are searching
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Inbox/Outbox and display all the records.
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3.2.11 Click the View link from the View Reply field to see the details of the reply sent for the notification.

Cashboard . T : g elp o = s Mews and Updae:s

Darhbzard  Zardues  User Sardjoes - Commorlzxd oo Stmesn Taxpeyers @ Ercdish

LOEAMUN ML A TION BEIWEER |ASFATEHS

Fefilcalmn G2l Repily 5=l
[ BT
Ficotion &
Feaphs feoalved] T SUPRUIER Emmyrh 2 I -
* Compoee
[# ine Tradef Legal solejurl £ Hotification Date of sending Wicw
1% M & nennksr @ rply & T reply
LR L T Lkl HEssnd) it s A Bl L e Bl R ITIATET T8 1
of 1ok

RHC T S TH RS |
| 1M n

3.2.12 Click the BACK button to go back to main screen.
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3.3 Upload the missing document directly to Form GSTR-1

In case, supplier wants to upload the missing document directly to Form GSTR-1, perform the following steps:

3.3.1 Select the check box under the Upload to GSTR-1 field. Select the Action Taken by supplier from the drop-down list and
enter the required details. Supplier can only upload documents which are not filed in Form GSTR-1. Enter the remarks in
Supplier Remarks section. (Note: Maximum length of the Recipient Remarks can be 200 characters.) Click the UPLOAD TO
GSTR1 button.
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filed, then in this case document will be uploaded in nearest open period ie February 2021.

For uploading document in the Form GSTR-1, there can be following three scenarios.

Scenario 1: Document is already submitted and filed in Form GSTR-1 by the supplier of a particular tax period: If supplier tries
to upload same document again from the communication channel using “Upload to GSTR-1" option then GST Portal will search
the document in the last two financial years, whether record is available in Form GSTR-1 or not, based on the ‘Document
Number’ and ‘Document Date’ details. If document already exists and Form GSTR-1 has been filed by the supplier, then GST

Portal will show a message ‘It is already filed’ and ‘Upload to GSTR-1’ option will be disabled.

Here, two financial years mean period on or after ‘Document Date’ ie If document date is 19 June 2020, the GST Portal will
search records for FY 2019-20 and 2020-21.

Scenario 2: Document is saved but not submitted/filed in Form GSTR-1 by the supplier of a particular tax period: If the supplier
tries to upload it from the communication channel using “Upload to GSTR-1" option, GST Portal will allow its upload and the
document will overwrite the available document and stay in saved state and this new details will be uploaded while filing Form
GSTR-1 by the supplier.

Scenario 3: Document is neither saved nor filed/submitted in Form GSTR-1 of a particular tax period: If the supplier tries to
upload it from the communication channel using “Upload to GSTR-1” option, GST Portal will allow its upload.
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3.3.2 A Success message “Document(s) upload request is successful. Please check the status of upload by navigating to the
GSTR-1 period mentioned for the document” is displayed. Click the OK button.
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Note: Facility of direct upload of documents to Form GSTR-1 is available only in cases in which notifications is received from
recipient. The facility to directly upload (missing) documents to Form GSTR-1 is already available to Supplier. Supplier can only
upload documents with action required as ‘File Missing Document’ using this functionality.

The missing document will be uploaded in Form GSTR-1, if its status is ‘Not Filed’. If Form GSTR-1 for a particular month is
filed, then the document will be uploaded to the nearest/next open Form GSTR-1. Thus the missing document is uploaded into
nearest open period.

For Example: A document from the month of November 2020 is missed, while filing Form GSTR-1 in GST Portal and reported
by a recipient through a notification to the supplier. When the supplier (who is a monthly return filer) tries to directly upload the
documents to Form GSTR-1, the system will allow him/her to upload the document to November 2020, if the Form GSTR 1 is in
saved stage for November 2020 return period. However, in the event, where the taxpayer has filed his’/her GSTR-1 for the
month of November 2020, then December 2020 becomes the nearest open period and the system will allow him/her to upload
the document to December 2020. If December is also filed, it moves to January 2021 and so on.

3.4 View Reply received from a Supplier or a Recipient for the Notification sent

Once the reply of notification is sent to a Supplier or a Recipient, they can see the reply received for the notification as
mentioned in steps below:
3.4.1 Login to the GST portal and navigate to Services > User Services > Communication Between Taxpayers option.
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3.4.2 Click the Inbox (Notification & Reply Received) tab to see the reply received for the notification sent.

Note: A bell icon will be displaying the number of new notifications/replies received.
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Note: You can search any record in any page of Inbox/Outbox using Search option as well. You can add any key/value from the g

options: Recipient GSTIN, Trade/Legal Name, Subject, Notification Number. GST portal will search the same key/value from all tt

pages in the Recipient GSTIN, Trade/Legal Name, Subject, Notification Number columns and show the matching record on the

screen. Any record that you are searching

will be searched across all the pages and not only on the current page.

If you will remove the key/value (searched content) from the Search box, GST portal will navigate back to the first page of

Inbox/Outbox and display all the records.
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3.4.4 Click the View link from the View Reply Received field to see the details of reply sent by counterparty for the notification.
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3.4.5 Click the BACK button to go back to main screen.
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